No. 10/14/2020-NCLT (Pt-II) /S 6%
NATIONAL COMPANY LAW TRIBUNAL

6" Floor, Block-3,

CGO Complex, Lodhi Road,

New Delhi- 110003

Dated: 08/02/2023
T

To

Registrar General

Telangana High Court

High Court Road, Near Government City College,
High Court, Ghansi Bazaar, Hyderabad,
Telangana 500066

Sk
.

.
Y oot

Subject:- Filling up of post of Registrar, National Company Law Tribunal
(NCLT), New Delhi on deputation basis

Sir,
Kindly find enclosed advertisement notice for filling up the post of
Registrar, National Company Law Tribunal, New Delhi on deputation basis.

The last date for receipt of applications is 03/04/2023.

You are kindly requested to circulate the same among the staff of the
Hon’ble High Court and other subordinate courts for wider publicity.

Yours sincerely

WereL
(Anupam Lahiri)

Secretary, NCLT, New Delhi
Email: admn(@nclt.oov.in: Tel:  011-24361685




File No 10/14/2020-NCLT (Pt-I11)/ 1 £¢
Govt of India
National Company Law Tribunal

6" Floor, Block-03
CGO Complex. Lodhi Road
New Delhi 110003
Dated: 11/01/2023

Subject: Filling up of the Post of Registrar, National Company Law Tribunal (NCLT),
New Delhi on deputation basis.

Applications are invited for the following post on deputation basis in the National Company
Law Tribunal.

A R R T S T

Registrar, National 01 Level-14 l
Company Law Tribunal (Rs 144200-2185200) |

o

. The selected candidate will be required to serve at Principal Bench, New Delhi

3. The details of the the post. along with cligibility criteria. education qualification/experience.
etc required for the posts are given in the enclosed Amnex-1. The Registrar. NCLT is
required to discharge duties and functions as per NCLT Rules 2016.

4. The period of appointment will be initially for a period of three years and will be governed
by terms and conditions prescribed by the Department Personnel and Training (DOPT).
Government of India in this regard as amended from time to time.

hn

. Maximum age limit for appointment on deputation i1s 58 years as on last date of receipt of
applications.

N

. Application in the prescribed proforma (Annex-11) complete in all respect along with
certificates of cducational qualifications (self-attested copies), certificates attached to the
application from the employer/head of office/forwarding authority, vigilance clearance and
certified copies of ACRs/APARSs for the last five years may be sent 1o the tollowing address:

Secretary

National Company Law Tribunal
6" Floor, Block-03

CGO Complex, Lodhi Road

New Delhi 110003

7. Last date for receipt of applications through proper channel 1s 60 days from the publication
of the notice in Employment News. The applications received after the last date will not be

considered. %}\’ i ’/7'3

(Anupam Lahiri)
National Company Law Tribunal
Phone 011243-61685



DETAILS O POST ALONG WITH ELIGIBILITY CRITERIA,
QUALIFICATION/EXPERIE NCE  ETC.

RULES FOR THE POST:

ANNEXURE-1

EDUCATIONAL
REQUIRED AS PER RECRUI'TMENT

Sl Name of [ No | Level in the | Method  of | Eligibility Criteria, cducational
No Post of Pay Muatrix | Recruitment | qualification/experience ete.
Post vequired as per Recruitment

Rules lor the post
| Registrar | 01 Level-14d By Ofticers  of  the  Central
(Rs. [44200- 1 Deputation Government or State !
218200) Governments or Union

|
|
|
|
|
?
|
l
|
|
|
|
|
|
|
|
|
|
|

I

|

Territories or Courts or Tribunals
or stalutony organsalions  or
State/Higher Judicial Service:

(a) (1) holding analogous post on
rcgular basis in the parent cadre or
department; or

(i1) a post n Level- 13A in Pay
Matrix ol the Seventh Centrai Pav
Commission or cquivalent with
two vears” regular service in the
Grade: or

(i) a post in Level-13 m Pay
Matrix of Scventh Central Pav
Commission or equivalent with
three vears” regular serviee w the

Grade, and
(b) Possessing (he  following
essential educational

qualification and expericnec

(i) Dcgree n Law  lrom a
recognised University: and

(1) Experience in personnel and
administrative matlers.

Nate |: The period of deputation,

!

i

including the period ol deputation [
i another ex-cadre post heid |

iminediately preceding this
appointment in the same or some

other organisation or department |

of the Central Government shall




| ordinarily not lo exceed five |
years. I
Note 20 The maximum age limit
for appoiniment by deputation
shall not be exceeding hifly-cight
vears as on the closing date of
receipt of applications.

Note 3: For purposcs of
appointment on depulation basis,
the service rendered on a regular
basis by an oflicer prior to 01*
Januvary. 2016 or the date from
which the revised pay structure
based on the Seventh Central Pay
Commission has been extended.
shall be deemed to be service
rendered  in the corresponding
level i the Pay Matrix of the
Seventh Central Pay
Commission.
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ANNEXURE- 1T

APPLICATION FOR THE POST OF REGISTRAR, NATIONAL COMPANY LAW
TRIBUNAL ON DEPUTATION BASIS

Paste here scll-
attested passport
size coloured
photograph

| Post applied lor

REGISTRAR, NCL.T

i Name (IN BLOCK LETTERS)

Date ol Birth

Date of superannualion

Category (SC/ST/OBC, cte)

Present Post held

Present Emplover

(mention the name of Central
Government or State Government
or Union Territory or Courl or
Tribunal or Statutory Organisation)

Present Pay

(Level as per 7% CPC. [l the pay is
not as per pav structure of 7" CPC,
indicate the actual pay and its
equivalent pay in 7™ CPC pay
structure)

9

| 10 )

Nature of present emploviment
(1.c . Permancnt/Ad-

hoc/Temporary/Depulation)

Present Office with Address

Il

In casc the present emplovment 1§
held on deputation, please state:
{a) Datc ol appointment on
deputation

officc/organisation and ils address

(b) Name of the parent |

Service to which vou belong

l Officc Address

Telephone No

Mobile No (Mandatory)




T

o — - — R e . e T e e i e A e M . e e = S 2 e A i
Email D (Mandatory)
14 | Correspondence Address
3 : T ]
Telephone No %
Mobile No (Mandatory)
Email [D (Mandatory)
15 | Permancnt Address
16 | Educational Qualilications (Matric Onwards) S
Exam Name of | Ycar of | Duration of Course Subjecis | Percentage |
Passed University/lnstitute/Board Passing ! of  Marks !
|| (Mention !
i Distinclions. |
1fany) 5
[
! i

|
1
i
1

Details of employment in chronological order. 1 needed, attach a separate sheet duly authenticated by vour |
signature as per the format given belows; i

-—| SI [Name of the [ Post held Period Nawure ol  appoinlment l Level | Natre of’i
No | Oftice/Instt/Org | (Designation) (Regular/Adhoce/Deputation) | Pay duties |

b Matrin/Pay [

| Scale/Pay !

I Band and |

Feetn ] o [ Grade Pay i

| | 1

| ST

18 | Details  of  expericnce  in | :
[nformation  Technology, e-! | |4 i



governance, establishiment,
personnel and  administrative
matter (in chronological order)

Details ol proficieney in
compuler operation

Details o training undergone

Anyv  other information  the
applicant wants to furnish

[§%]

Please state bricfly how vou find yoursell best suitable [or the post applicd (or:

It is also certified that the. mformation furnished above is correct and truc (o the best of my
knowledge [n the eventolmy sclection. [ shall abide by the terms and condetions ef service attached
0 the post.

Place:
Date:
Signature of the CandidatE---=--==eommm oo

un
Name of the Candidate-«e-eemcmmmommmm oo



Certificate to be furnished by the Emplover/ifead of Office/Forwarding Authority:

Certilicd that the above particulars furnished by Shri/Smil--esecememmmmmeie e are correct

and hefshe possesses cducational qualilications and expericnce mentioned in vacancy circular. [Uis

also certified:

LB )

w

Place:

Date:

That there is no vigilance/disciplinary case of eciminal case pending or contemplated against
Shi/Smt..oooi o

That his/her integrity is certified;

That his/her CR/APAR dossier in original is enclosed/photocopies of the ACRS/APARSs (or
the last  five years duly attested by an officer of the rank of Under Secrelary o the
Government of India or above. are cncloscd:

That no major/minor penalty has been imposed on hun/her during the last ten vears OR a lisl
of major/minor penalties imposed on him/her during the last en vears is enclosed:

That the cadre controlling authority has no objection to the consideration ofthe applicant for
the post applicd for.

Signature:
Name:
Designation;
Tel No:
Email:
(Ofllice Seal)

List of enclosures:

3 D —
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